
NOTES OF THE REGISTRY 	 ORDERS OF THE TRIBUNAL 

i.A.7 6/104 has be 	f-ile4 for executioj 

of orr tL22.7.93 of this Tribunal 

rerrerei i*O...4QG/e3. 

A copy of this 	A.796/04 havi* bees 
- -, - - 	-r - 

tj 

'. X'I 

A  !13 

sere4 aim Mr, R,C. Rath, IA. Stand Ine, Counsel 

for the Rents, he has *I--Itained certain 

instructions both from the open line amd  

from the censtrttion line of Railways. 

The iristructins obtised by him have 

been file-i with a memornJn,after sorvin 

a copy on the aplict*t.- 

Issue notice to the Resn4-nts in this 

M.A.796/04 requiring them to file their 

objection, if any, by 30.11.95. 

Mr.N.R.Routray,L.counse1 for the applici 

to {iip era copies of thin M.A. 

76/@4 an 	ettac'tes for isjance 

of notices to the Resporients by re4ster 

stby 6,10.0 

Fndency of this LA.796/4 sh11 not 

st4-irii on the vlay of the Responlents to 

exine the qrievances of the applicintte 

ive her necessary relief as due anti ami-

ssib]-e un1er the rules. 

Send copk. of this order to the Respen1ents 

alonq with tices. 


